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IN THE CiNTRAL  AOMINISTASTIVE Nl
PRINC IPAL  BENCH
NZy DELAT

O.ne 1279/95 Date of decision 3—8—1995

Hon'ble shri N.V.Krishnan, Vice Chairman (A)
Hon'ble Smt.Leékshmi Sweminathan, Member (J)

shri 3.C. Jain, | |
s/o Late ohri mehtab Lingh Jain,
office supdt.in GE Office, Agra Cantt,

Agra, U.P. ce. npplicant

(By ~dvocate shri s .g.sharma )

Versus

1. Union of Indie,
through Defence secrestary,
. Ministry of Defence, Govt.of India,
south Blodk, New Delhi.
2. 2ngineer-in-Chief,
Z-in-C's Branch, Kashmir House,
Army Headquarter, JHQ Post Office,
Nev Delhi.

3., chief =Zngineer,
Headquarter Central Command, (M33), .
Lucknow (UP)

4. Garrison =ngineer,
Garrison :ngineer Qffice, (325),
Agra Cantt.,agra(Up)

_ ... Respondencts

QR D ER (O3L)

(Hon'ble shri N.V.Krishnan, vice Chairmesn ()

de have heard him. The grievance is that though
the applicant cl;ims to be senior most Supdt.Grade-I, his
name does not find place in the panel prepared by the
Departmental Promotion Committee for the post)of Adminis-
trative Officer. Recruitment 3ules indicate that the

promotionYoAthe post of sdministrstive Officer is by
and,

selection/ therefore, merelsp seniority cannot be a ground

to challenge the scnel.
In the circumstances, leacned counsel for the

applicent seeks permission to vithdraw the present 0.4,
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with liberty to file amenged Q.4a, if so
advised. Permission granted on the above

terms. Accordingly, OA is dismissed as

withdrawn, kﬁZf*’///h .
o v

(omt .Lokshni Swaminathar (N.V.Krishnan )
Member (J) Vice Chairman (a)
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